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Sh. Sagar Mehrotra along with Sh. Vinayak Mithal, Advocates for the

petitioner and Sh. Shadab Alam, Advocate for the respondent are present.

Ld. Counsel for the respondent seeks 2 week time for filing reply.
Accordingly, a week time is granted to the respondent for filing reply as a last

opportunity. Thereafter, one week time is granted to the petitioner for filing

rejoinder.

As prayed for, put up on 28t February, 2020.

Dated: 07.02.2020

(JUSTICE RAJESH DAYAL KHARE)
MEMBER (J)
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